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BEFORE THE REG STRAR ASHOK MENON

Petition(s) for Special Leave to Appeal (G vil) No(s).321/2009

GARI B SI NGH Petitioner(s)
VERSUS

VI KAS PARTAP SI NGH & ORS. Respondent ( s)

Dat e: 28/04/2010 This Petition was called on for hearing today.

For Petitioner(s)
M. Mishtaq Ahmad, Adv.
M. Narender Yadav, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng

ORDER
Counsel for t he Petitioner is directed to file
af fidavit of dasti service in respect of Respondent

No. 1.

List the matter on 12.07.2010.

(Ashok Menon)
Regi strar
PS



